FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process)Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF PASTA LIFESTYLE SOLUTIONS

PRIVATE LIMITED
1. [ NAME OF CORPORATE PERSON Pasta Lifestyle Solutions Private
Limited
2 DATE OF INCORPORATION OF CORPORATE 01/04/2015
PERSON
3. | AUTHORITY UNDER WHICH CORPORATE Registrar of Companies- Delhi
PERSON ISINCORPORATED/ REGISTERED
4. CORPORATE IDENTITY NUMBER / LIMITED U74999DL2015PTC278682
LIABILITYIDENTITY NUMBER OF CORPORATE
PERSON
5. | ADDRESS OF THE REGISTERED OFFICE AND C-5, LGF, Lajpat Nagar-III Delhi
PRINCIPAL OFFICE (IF ANY) OF CORPORATE New Delhi DL 110024
PERSON
6. LIQUIDATION COMMENCEMENT DATE OF 02/09/2022
CORPORATEPERSON
7 NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE | Name : Pawan Kumar Agrawal
NUMBERAND THE REGISTRATION NUMBER OF | Address: 40/55, First Floor, CR
THE LIQUIDATOR Park, New Delhi-110017
Contact No.: 9971761073
Email Id : irp@ppglegal.com
Regn No. IBBI/IPA-001/IP-
P00852/2017-18/11435
8. LAST DATE FOR SUBMISSION OF CLAIMS 01/10/2022

Notice is hereby given that the Pasta Lifestyle Solutions Private Limited has commenced
voluntary liquidation on 027 day of September, 2022.

The stakeholders of Pasta Lifestyle Solutions Private Limited are hereby called upon to
submit a proof of their claims, on or before 015t day of October, 2022, to the liquidator at
the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic
means.

Submission of false or misleading proofs of claim shall attract penalties.

Date:

Place: New Delhi

05/09/2022
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SCHEDULE-1
FORM A
PUBLIC ANNOUNCEMENT
{Reguialion 14 of the Insolvency and Bankruplcy Board of India
(Violuntary Liquadation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF PASTA LIFESTYLE

SOLUTIONS PRIVATE LIMITED
1. | NAME OF CORPORATE PERSON Pasla Lifestyle Solutions
Private Limited
2. | DATEOFINCORPORATION OF 01/04/2015
CORPORATE PERSON

3. | AUTHORITY UNDER WHICH CORPORATE Registrar of Companies- Deih|
PERSON IS INCORPORATED/ REGISTERED

4. | CORPORATE IDENTITY NUMBER/LIMITED | U74999DL2015PTCZ78682
LIABILITY IDENTITY NUMBER OF

CORPORATE PERSON

5. | ADDRESS OF THE REGISTERED OFFICE C-5, LGF, Lajpat Nagar-Il!
AND PRINCIPAL OFFICE (IF ANY) OF Delhi New Dethi DL 110024
CORPORATE PERSON

6. | LIQUIDATION COMMENCEMENT D2/08/2022
DATE OF CORPORATE PERSON

7. | NAME,ADDRESS. EMAILADDRESS, Name - Pawan Kumar
TELEPHONE NUMBERAND THE Agrawal
REGISTRATION NUMBER OF THE Address - 40/55, First Floor,
LIQUIDATOR CR Park, New Delhi-110017

Contact No. - 9971761073
Email Id : irpi@ppglegal.com

Rean No. IBBIIPA-D01/1P-
PO08S2/2017-18/11435

B._| LASTDATE FORSUBMISSION OF CLAIMS 01/10/202; /2022

Notice is hereby given that the Pasta Lifestyle Solutions Privale Limited has
commenced valuntary liqusdation on 02 nd day of September, 2022,
The stakeholders of Pasta Lifestyla Sclutions Private Limited are hereby called upon o
submit a proof of thesr claims, on or before 01 st day of Oclober, 2022, to the bquidator at
the address mentioned againstitem 7.
The financial craditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronsc
means.
Submission of false or misleading proofs of claim shall atiract penalties

S/
Date: 06/0972022 (Pawan Kumar Agrawal)
Piace: New Delhi Regn No. IBEIIPA-D0V/IP-PODBS2201T-18/11435




